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Child Labour 

994. SHRI MRUTYUNJAYA NA YAK: Will 
the Minister of LABOU R be pleased to state: 

(a) whether a seminar of voluntary 
organisations was held recently with a view to 
improve the plight of child labour; 

(b) if so, the details of the recommenda-
tions made therein; and 

(c) the steps being taken by the Govern-
mentthereon? 

THE MINISTER OFST ATE OFTHE MIN-
ISTRY OF LABOUR (SHRI PASANGMA) (a) 
to (c): A one day wo!kshopwas hetd on 17thMay, 
1993 wherein NGOs were mformed regarding 
the ILO's International Programme for Elimina-
lion of Child Labour. NGOs were invited to take 
up action oriented programmes under IPEC. 

[English] 

Cases Under Customs Act 

995. SHRI VISHWESHWAR BHAGAT: 
Will the Mmister of FINANCE be pleased to 
state: 

(a) number of cases registered under the 
Customs Act, 1962 during the year 1992; 

(b) the number of personsconvictedforthe 
Violation ofthis Act during the above period; and 

(c) the amount recovered as apenaltyfrom 
the convicts in this regard? 

THE MINISTER OF STATE IN THE MIN-
ISTRY OF FINANCE (MY 
CHANDRASHEKARA MURTHY): (a) to (c): 
Information is being coflected and will be laidon 
the Table of the House. 

Unemployment Dueto Drought in 
Rajasthan 

996: SHRI GIRDHARI LAL BHARGAVA: 
Will the Minister of LOBOUR be pleased to 
state: 

(a) whetherthe Government have made 
any assessment of the additional number of 
people rendered jobless due to drought in the 
country especially in Rajasthan: 

(b) the additional employment schemes 
implemented to proVide employment to the 
peoplewhobecorne unemployed dueto drought: 
<n:l 

(c) thefundsspenton such schemesduring 
ther last three years and the number of additional 
employment days thus created? 

THE MiNSTER OF STATE OFTHE MIN-
ISTRY OF LABOUR (P ASANGMA) (a)to(c) 
The information is being collected and will be 
laid on the Table of the House. 

Purchasing Centres of JCI 

997. SHRI ZAINALABEDIN:WiIltheMin-
ister of TEXTILE be pleased to state: 

(a) the number of offices and purchasing 
centresoftheJute Corporation of India (JCI) in 
West Bengal; 

(b) whether the existing purchasing cen-
tres are considered to be sufficientto cope WIth 
the need of the Jute growers; 

(c) if not, the steps taken by the Govern-
mentto open some new purchasing centres in 
areas where production of raw jute is of large 
quantum; 

(d) whether some JCI offices have been 
closed down last year; and 

(e) if so. the reasons therefor and the steps 




